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IT THE CENTRAL ADMINISTRATIVE TFLiB:JNAL, JAIPU BEN:vH, JAIPIR,

0.4, e, 749,722 v Dt. of orders 2,3,1995
S,ﬁ.fripathi s Applicant
Vs .
Inion ef Irdid & Orz, ¢ Pespendeants
Mf.S.Kumar : Couantel fer 2appli-~ant
\ Mr.Manish Bhérdari : Councel for racsroniarnts
CORAM: |

Hon'ble Mr.Genal Frishnd, Menber (Judl.)
Hen'hle Mr.Q.F.Sharm3, Menter (Adm.).

PER HON' BPLE iF.,3OPAL FF. ISHIA, MEMBER (TUDL.).

Hedrd the ledrned ceuncel for the parties, During the

Arguments the leirned ceunsel for the Arplizint feught permi-
&y ) N - -
( ‘ caien te withdraw the applicatien. Fermizsian to withdraw the
€
same iz granted., The O0A, is dismiccad 3s beiasy withdrawn,
There sh2l) ba ne erder 22 to cegts,
(0, P.8Harma) (5gral ¥Frichra)
Member (A), Member (J) .
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